Income Tax Appeliate Tribunal, Mumbai Benches, Mumbai

Consolidated list of orders ready for Pronouncement on 29,09.2026

. Before Shri C N Prasad, JM & Shri Rakesh Kumar quha, AM

Sr (Name of the asseessece Bench/ Date of
No. ITA No Author Hearing
5563 & \ :

- i 24.09,2026
1-2 | ITA 5574 /M/26 Reliance Capital Ltd. D/IM 4.09.202
3-4 | A 2542 & Reliance Capital Ltd D/JM | 24.09.2026

6067 /M/26 P : e
5-6 | ITA (0489 & Reliance Capital Ltd. D/IM | 24.09.2026
6283 /M /26
7-8 | 11 [6490 & Reliance Capital Ltd D/IM | 24.09.2026
6355/M/26 api : i
Before Shri Amit Shukla, JM & Shri Makarand V Mahadeokar, AM
Sr B . o ] ‘| Benech/ | J Date of
No. ITA No Name of the asseessee Author Hearing
1| ¥TA |7725/M/26 |Fossils Tradlink Pvt. Ltd. F/AM__ | 24.09.2026
Before Shri Amit Shukla, JM & Shri G M Doss, AM
Sr - "Bench/ Date of
No. ITA No Name of the asseessee Author Hearing
1 ITA |6444/M/26 |Sun Diam SMC/AM | 28.09.2026
2 ITA |6469/M?26 |Shyam Mohan Sajjan Jindal SMC/AM | 28.09.2026
Before Shri N K Choudhry, JM & Shri Makarand V Mahadeakar, AM
Sr - ‘ . ) Bench/ Date of
No. ITA No Name of the asseéssee P Author Hearing "
1 ITA ]1328/M/26 |Sumit Kumar Gupta . H{SMC)/AM 22.07._2026

ASSIS%MQNEGISTRAR

(%




29.09.2026

IN THE INCOME TAX APPELLATE TRIBUNAL MUMBAI BENCHES

MUMBAI |
Orders ready for pronouncement on 29.09.2026

BEFORE SHRI. AMIT SHUKLA, JUDICIAL MEMBER

SHRI. G. M. DOSS, ACCOUNTANT MEMBER

AND

Sr. ITA No. Name of the Date of Bench Author
No Assessee 'Hearing
1 | 6444/Mum/2026 SUN DIAM 28.09.2026 | SMC AM
2 6469/Mum/2026 Shyam Mohan
Sajjan Jindal | 58 092026 | SMC AM

Abug

T ——
Aditi Pandare

Private Secretary
ITAT, Mumbai Bench



29.09.2026

IN THE INCOME TAX APPELLATE TRIBUNAL MUMBAI BENCHES

MUMBAI

Orders ready for pronouncement on 29.09.2026

BEFORE SHRI. CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER

AND

SHRI. G. M. DOSS, ACCOUNTANT MEMBER

Sr. ITA No. Name of the Date of Bench Author
No Assessee Hearing
1 7757/MUI11/2025 AS.hjit Re_ali_ties 17.09.2026 C AM
Private Limited
2 7758/Mum/2025 Vaishnav
Developers 17.09.2026 C AM
3 7759/Mum/2025 Vaishnav
Developers 17.09.2026 C AM
4 | 7760/Mum/2025 | Om Shanti House
17.09.2026 C AM
5 7761 /Mum/2025 | Om Shanti House
17.09.2026 C AM
6 7762/Mum/2025 | Om Shanti House
17.09.2026 C AM
7 | 7763/Mum/2025 Ajmera Manor '
' Private Limited | ;7 o9 0026 s AM
Assistant _
g | 8143/Mum/2025 | Commissioner of | 17 592026 C AM
Income Tax,
Central Circle
2(3), Mumbai

Aditi Pandare
Private Secretary

ITAT, Mumbai Bench




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCH, MUMBAI

&

SHRI NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER

AUTHOR: SHRI MAKARAND VASANT MAHADEOKAR,
ACCOUNTANT MEMBER

Pronounced on 29.09.2026

Sr.
no.

ITA No.

Assessee Name

Bench

Date of
Hearing

Author

Result

1328/M/2026

Sumit Kumar
Gupta

H(smc)

22.07.2026

AM

Allowed

\

Tarun Kushwaha
Sr. Private Secretary




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCH, MUMBAI

SHRI AMIT SHUKLA, JUDICIAL MEMBER

AUTHOR: SHRI MAKARAND VASANT MAHADEOKAR,

&

ACCOUNTANT MEMBER

Pronounced on 29.09.2026

Sr. ITA No. Assessee Name Bench Dafe of Author Result

no. Hearing

1. 7725/M /2026 | Fossils Tradelink F 24.09.2026 AM Allowed
Private Limited

Tarun Kushwaha
Sr. Private Secretary



IN THE INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES, MUMBAI

Orders ready for Pronouncement on 29.09.2026

Combination: Shri Om Prakash Kant, AM & Shri Siddhartha Naﬁﬁyal, M

Aﬁthor

S. | ITA No. Name of the Assessee Bench D.O.H DOP
No
3162/MUM/2026 | Marg Bangles Pvt, Ltd. A 03.09.2026 | 29.09.2026 AM,
2 3714/Mum /2026 | Land Energy and A 03.09.2026 | 29.09.2026 A.M.
Resources Ltd.
3 5788/Mum /2026 | Ladam homes Pvt. Ltd. A 03.09.2026 | 29.09.2026 AM.
(Saumya Srivastava)

Sr. Private Secretary




IN THE INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES, MUMBAI

Orders ready for Pronouncement on 29.09.2026

Combination: Shri Om Prakash Kant, AM & Shri Aniikesh Banerjee, JM

S. ITA No. Name of the Assessee Bench D.0.H DOP Author
No
1 728/ MUM/2026 Kashmira Rajnikant HSMC) | 21.08.2026 | 29.09.2026 AM.
Doshi
(Saumya Srivastava)

Sr. Private Secretary




IN THE INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES MUMBAI
{BEFORE SHRI CHALLA NAGENDRA PRASAD, J.M. AND SHRI RAKESH KUMAR LODHA, A.M.}

{Order pronounced on 29.09,2026)

HNO. iTA No. Assessee Date of Author | Bench
hearing
1 5766/Mum/2025 Farhat  Suhail  Sayed | 16.07.2026 M F
Mansoori h

{PrabhatKumar Kesarwani)
Sr.PS



IN THE INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES MUMBAI

(BEFORE 5HRI CHALLA NAGENDRA PRASAD, ..M, AND SHRI G.M. DOSS, A.M.}

{Orders pronounced on 29.09.2026)

Si.No.

ITA No. Assessee

Date of
hearing

Author

Bench

1-12

5208/MUM/2026 Piramal Agastya Offices
5209/MUM/2026 Private Limited
5225/MUM/2026
5226/MUM/2026
5227/MUM/2026
5212/MUM/2026
CO 243/MUM/2026
CO 244/MUM/2026
CO 245/MUM/2026
CO 246/MUM/2026
CO 242/MUM/2026
€0 247/MUM/2026

19.08.2026

M

{Prabhat K

W
ar Kesarwani)
Sr.PS



IN THE INCOME TAX APPELLATE TRIBUNAL
MUMBAI BENCH “K” MUMBAI

SHRI ANIKESH BANERJEE, HON’BLE JUDICIAL MEMBER
AND
MS. RATNA DASGUPTA, ACCOUNTANT MEMBER

List of orders to be pronounced on 30™ SEPTEMBER, 2026 (Wednesday)

Sr.No. | ITA Number | Name of Assessee Date of Bench | Author
hearing
1. 4815/M/2024 | KODAK INDIA PVT 04.09.2026 | K JM
LTD
Aowmi i as
Soumili Das
PS

Mumbai, Dt :29/09/2026



